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No. HSPCB/PAL/2021/ 9o9 
To 

Dated: 2u 12|22 

The Registrar, 
National Green Tribunal 
Faridkot House, Copernicus Road, 
New Delhi. 
Email ID:- judicial-ngt@gov.in 

"Joint inspection report in the matter of O.A. No. 291/2019 titled as S.N.D. 
Public School Vls State of Haryana & Ors " in compliance of National Green 

Sub. 

Tribunal order dated 03.06.2021.

RISir, 

This is in the reference to above mentioned matter. The Hon'ble Tribunal vide order 

dated 03.06.2021 in the matter of O.A. No. 291/2019 titled as S.N.D. Public School V/s State of 

Haryana & Ors has directed as under 

"A joint committee of CPCB and State PCB to find the real compliance status so that if the 

project is found successful, its replication at other places may also be explored and if there 

are deficiencies the same can be rectified. The joint committee may give its report within 
two months by email." 

In compliance of said orders, the report of joint committee of CPCB and HSPCEB 

as per directions of Hon'ble NGT order dated 03.06.2021 is enclosed herewith. It is requested to 

kindly accept the report and place before the Hon'ble Tribunal 

DA/As above 

Regional Officer, 
Palwal Region 

For Haryana State Pollution Control Board 
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Report of the Joint Committee in the matter of OA. NO. No. 391/2019 
(1.A. No. 262/2019); SND Public School, Palwal Versus State of 
Haryana & Ors., in compliance of the Hon'ble NGT Order dated 
June 6, 2021 

1.0. Background: 

The matter is regarding illegal and unscientific dumping of municipal solid waste 

in Village Meghpur, District Palwal, Haryana, in violation of the Solid Waste 

Management Rules, 2016 and non-removal of legacy waste as per law. 

In pursuance of the orders of Hon'ble NGT dated 14/7/2020, a report was filed by MC, 

Palwal mentioning that 

2. That the waste collected from the cily Palwal was being dumped at 

Mustil No.17's Killa No.17/1, 24/2 of Mauja Meghpur (hereinafter referred 

as to sile in question). This site was selected being most Suitable 

considering the distance from the habilation. At present 100 % site 

Solid wasle collected from MC Palwal is being transferred to One MRF at 

Allahapur and two number MRF alt Firojpur for procssing and disposal. 

Besides this, Bioremediation and reclamation of legacy waste which was 

existing at the sile guestion has been slarted since 04 Dec in 

2020. Total three MRE have been constructed for processing of dry waste, 

217 Compost Pit for processing of wet waste and horliculture compost pit 

in all parks have been constructed within MC Palwal limit. 

3. That there are 31 Wards in the Palwal City with total population of 

1,81,254 as per 2011 census. A/ 31 Wards including commercial and 

public places are covered under door- to-door collection. 

Further, in the report of MC, Palwal, category wise action plan for waste collection and 

disposal as per solid waste management rules was also submitted, highlighting the door to 

door collection of all 31 wards including commercial and public places, source segregation,

status of the public sweeping, Status of wet processing, status of dry waste 

processing/MRF facility, Bio-remediation of legacy waste and scientific landfill etc. 

In the order dated 03/06/2012 (Copy attached as Annexure-1), it was observed and 

directed by Hon'ble National Green Tribunal as follows: 

"Learned Counsel for the applicant has raised doubt about credibility of 

21000 MT solid waste and 
report hat there is scientific bio-remediation of 

proper functioning of three MRFs, linking them with utilization chain, utilization of 

compost pits and ofther aspects. We consider it appropriate to direct a 
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joint Committee of CPCB and State PCB to find the real compliance status 

so that if the project is found successful, its replication at other places may 

also be explored and if there are deficiencies the can be same 

rectified. The joint Committee may give its report within two months by 
e-mail. 

2.0. Report of the Joint Committee regarding Real Status of Compliance by 

MC, Palwal 
In compliance of the orders of Hon'ble NGT, a Joint Committee comprising of the following 

members was constituted: 

i. Dr. Narender Sharma, AD, CPCB, Regional Directorate, Chandigarh 

ii. Er. Vijay Chaudhary, Regional Officer, HSPCB, Palwal 

The Joint Committee visited the site on November 15, 2021, to find the real compliance 

status, as per dircctions of Hon'ble NGT. The compliance status as on 15/11/2021 w.r.t. 

Bioremediation MT solid waste, proper functioning of three MRFs, Utilization of compost 

pits and other aspects, as verified by the Joint Committee is, as follows: 

2.1. Bioremediation of 21000 MT Legacy Waste 
Status as per report of MC, Palwal Status Real Compliance

15/11/2021, as verified by the 
Commitee 

as on 

int 

There was approximate 21000 Metric Tons of At present there is no legacy waste lying at site 
legacy waste present at the site in question of However, the RDF recovered from the legacy 

waste was lying at site, which is yet to be 
disposed off by the MC. Palwal (Photograph 1, 

Municipal Council, Palwal. 

Work for Bioremediation and Reclamation of 2. 3 of Annexure-2). 
legacy waste was started vide "MC Palwal 

office" dated The representatives of MC, Palwal were 
04.12.2020 and appx 21000 Metric Ton of requested to provide the details such as log

books. quantities and disposal of screened 
fractions, analysis reports etc. so as to conclude,

The Scientific landfill site is being developed by f the legacy waste has been remediated as per 
CPCB Guidelines for disposal of legacy Waste 
The details are yet to be received from MC, 

work order no 5216/MCP 

legacy waste has been remediated successfully.

concerned agency as per work order. 

Palwal 

The work on development of scientific landfil 
site is yet to be started 
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2.2. Status of Dry Waste Processing Facility: 
Status as per report of MC, Palwal Real Compliance Status 

15/11/2021, as verified by the Joint 
as on 

Committee 
Municipal Council has already established 03 All the three MRF Sites were visited by the Joint 
MRF Facility at Allahapur (01 Nos MRF) and Committee and observed that 
Firojpur (02 Nos MRF). Total capacity ot ea 1. MRF Site 1/Shed at Allahapur is being used MRF for dry waste storage is about 20 TPD. The 
dry waste is being segregated n dnC Cows and their care-takes were found be categories/ fractions on the basis of thcir use as 
per solid waste management rules and norms. 

as a Gaushala viz. Moni Baba Ki Gaushala. 

C uodopresent there. It was informed by the Care-taker 
Shri Moni Baba that the site is in use as a 

Gaushala for the last one year (Photograph 4, 
5, 6 of Annexure-2)

2. The MRF Site 2. at Firozpur (Delhi-Agra 

Road) is being uscd as a dump yard for MSW 
and there is no facility installed for materal 
recovery (Photograph 7, 8. 9 of Annexure-2). 

3. The MRF Site 3 at Firozpur was found to be 
in operational condition with all the facilities 
installed. However, it was informed that no 
waste is coming at site from August 15, 2021, 
since the villagers are protesting against 

processing of waste at MRF facility. MC has 
made a request to DC, Palwal for providing 
police protection ((Photograph 10, 11. 12 of 

Annexure-2). 
It appears that MRF sites at Sr. No. 1 and 2 

above have never been used as MRF 

facilities. 

2.3. Status of Wet Waste Processing: 

Real Compliance Status as verified 

by the Joint Committee 
Status as per report of MC, Palwal 

The amount of total solid waste generated 70 Nos. Compost Pits at MRF Site 3 

is 100 TPD approximately within MC (Firozpur) were found to be in operational 
Palwal, in which total Quantity of collected condition. However, no wet waste was being 
Dry waste is 60 TPD approximately and processed at the time of visit. 

total quantity of collected wet waste is 40 

TPD approximately. presently there areit. 

217 composite pit for processing of wet 

waste within MC Palwal limit which are 

It was informed that no waste is not coming at 

site from August 15, 2021, since the Villagers 
are protesting against MC and not allowing the 

MC to bring the waste at MRF Site. MC has 

made request to DC, Palwal for providing police 

protection (Photograph 13, 14 of Annexure-2) 

being used for composting of wet waste 

No Compost Pits at MRF Site 2 (Firozpur) 
were found to be in operational condition, since 

this MRF facility was found to be used as a 

dump yard. 
No Compost Pits at MRF Site 1 (Allahapur) 

were found to be in operational condit:on, since 

this MRF facility was found to be used as a 

Gaushala. 
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Status as per report of MC, Palwal Real Compliance Status 
15/11/2021, as verified by the Joint 
Committeee 

as on 

Presently, 100% door to door collection is being 
carried out by MC Palwal in all 31 wards 
including commercial and public place. 

The Joint Committee visited Ward No. 25, 26 
and 27, to find the real status. 

It was observed that waste was lying here & 
there and seems to have not collected for 
days.The waste was found to be dumped at 
various places and also in drains 
(Photograph 15, 16. 17, 18 of Annexure-2). 

Door to door collection was not foundto 

happening at ground. 

2.5. Other observations of the Joint Committee: 

It was observed that while MC, Palwal has processed and disposed off all 

21000 MT legacy waste at site under question, another dumping site at Road 

side at Allahapur, near bridge has been created. It was informed by the 

representatives of MC, Palwal that since the villagers are raising objections 

and protesting against processing of MSW at the only operational MRF 

facility at Firozpur, all the MSW is being dumped at this site from August 

25, 2021 onwards. Around 10000 MT waste has already been dumped at 

this site. If this issue is not resolved, this site will become another legacy 

waste site in Palwal (Photograph 19, 20, 21, 22 of Annexure-2.) 

This joint Committee was constituted by Hon'ble NGT to find the real 

compliance status so that if the project is found successful, its replication at 

other places may also be explored. The Joint Committee did not find 

anything which could be replicated at other Places. The Municipal Council 

Palwal is required to prepare a realistic and implermentable Action Plan with 

defined timelines, to ensure the compliance of Municipal Solid Waste 

Management Rules. 

The above compliance report of the Joint Commitee is being submitted for the 

consideration of Hon'ble National Green Tribunal. The Joint Committee will abide 

by further directions of Hon'ble NGT, in this matter 

(Er. Vijay Chaudhary) 
HSPCB, Palwal 

(Dr. Narender Sharma) 
CPCB, Chandigarh

Dated: November 26, 2021 
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